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F.AT. 1831(3A).— AT TLAH & AlHigd H Ig AE@LTH TAd gal g 6 qrHaarg asq §
1.1 HT. 0. THR A, FEFEQE | AR A, Sie® a TS Iorad ScaTal & TRag oy #84
AT TSI ad Riged fofies, g U areudred @ S Arev;

Y AT LRI AT 3h TTSTATSA [T o TITST & (o7 Tg 93T T gial g 1+ 39 g &, oo+
I ATSIATE 6T ST &7 Y19 & 3T ST 26 SATE=T § Ho7 SATqAT § a0 &, STANT o SATeHTL FT
EECRCERIES I

AT A, AT LT, TErforad i giesy areaarsd (qfi SRt F afde #1 ot stferfaem,
1962 (1962 T 50) it &T=T 3 i ITLTIT (1) FTT T ARRAT HT TINT FLd g0, IH AIH ITANT & TR
T TSI T F Y ST FT ST FLAT

T AT =R, ST I AT | AT T ¥ TFa5 g a7 399 2a T@dr g, I Art=aw Fi g 3
FT ITITT (1) F AL TAT AT T6 ATEHAT T TAAT, ST 36 A 3 TS0 | TR 63T AT 8 377
ST I STHAT 7 IUSsd HIAT ATAT 8, 6 arira 7 21 &A1 & faw, i & Jr= qreerey &= s+

2580 GI/2026 (1)



2

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Ty H AT AlS AT g AT g S TEIH TTIEHTT, HHE A 2o qq FIOE oes, Ta¥- aaaiie
TTEAATEH, UH UF da¥ 586/2, WX I o, HFFQ - 641103, TS T 1 forfad &7 § 97 T

AT
ST : ForRi Y : AT
HH . MM T qATH SINED TS 9e
TRAT O LY T Wi
1 2 3 4 5 6 7
1 Aredaglea dFAwIES 206/1 00 05 83
207/1571 00 00 36
207/1312 00 03 32
207/17 00 04 32
207/3 00 07 55
207/4 00 06 85
207/5 00 04 95
207/6 00 05 30
208/231 00 00 25
208/27 00 04 10
208/2% 00 01 43
2 ERREIEC) L L 127/3%72 00 06 65
127/4 00 00 50
3 EFERCE ) TR 58/1 00 00 80
58/3a 00 02 30
59/131 00 00 44
59/1a1 00 00 26
59/1%3 00 01 00

[T, . 37-11025(15)/6/2018-3r3112-1/2-27006]
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 8th April, 2026

S.0. 1831(E).— Whereas it appears to the Government of India that it is necessary in public interest that for
transportation of petroleum products through BPCL Irugur Terminal, Coimbatore to Devangonthi Terminal, Bangalore
Multi Product Pipeline Project in the State of Tamilnadu a pipeline should be laid by M/s Bharat Petroleum Corporation
Limited;

And, whereas it appears to Government of India that for the purpose of laying the said pipeline, it is necessary
to acquire the Right of User in the land under which the said pipeline is proposed to be laid and which is described in
the Schedule annexed to this notification;

Now, therefore, in exercise of powers conferred by sub-section (1) of section 3 of the Petroleum and Minerals
Pipelines (Acquisition of Right of User in Land) Act, 1962,(50 of 1962) Government of India hereby declares its
intention to acquire the Right of User therein;

Any person interested in the land described in the said Schedule may, within twenty one days from the date of
which the copies of the notification issued under sub-section (1) of Section 3 of the said Act, as published in the Gazette
of India are made available to the general public, object in writing to the acquisition of the right of User therein for
laying of the pipeline under the land to Competent Authority, M/s Bharat Petroleum Corporation Limited, Irugur-
Devangonthi Pipeline, SF No.586/2, Irugur, Ravathur PO, Coimbatore- 641103 in the State of Tamilnadu.

SCHEDULE
District:- Krishnagiri State :- Tamilnadu
. Area
SI. No. Name of the Village Taluk Plot No. Hectare Are Sq.mir.

1 2 3 4 5 6 7
1 Odayandahalli Denkanikottai 206/1 00 05 83
207/1A1 00 00 36

207/1A2 00 03 32

207/1B 00 04 32

207/3 00 07 55

207/4 00 06 85

207/5 00 04 95

207/6 00 05 30

208/2A 00 00 25

208/2B 00 04 10

208/2C 00 01 43

2 Alasapalli Hosur 127/3A2 00 06 65
127/4 00 00 50

3 Battavarapalli Hosur 58/1 00 00 80
58/3B 00 02 30

59/1A 00 00 44

59/1B1 00 00 26

59/1C3 00 01 00

[F. No. R-11025(15)/6/2018-OR-I/E-27006]
HARIT KUMAR SHAKYA, Under Secy.
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